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(b) whether there is any rule to use English language on the said documents;

and
(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(SHRI RAMVILAS PASWAN): (a) to (c) There is no provision in the Consumer
Protection Act, 1986, Consumer Protection Rules, 1987 and Consumer Protection
Regulations, 2005 about use any specific language with regard to documents related
to consumers. There is no proposal for framing any rule in this regard.

Updation of beneficiary database of PDS

1681. SHRI DEREK O'BRIEN: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) the number of houscholds-rural and urban, that have purchased subsidised
foodgrains from Fair Price Shops under the Public Distribution System (PDS), State-

wise and year-wise, during the last five years;
(b) the number of ration cards issued each year, since 2010;

(c) the steps taken by Government to update beneficiary database of PDS since
implementation of the National Food Security Act, 2013; and

(d) the number of Fair Price Shops in rural and urban arcas, State-wise and

year-wise, since 20107

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(SHRI RAMVILAS PASWAN): (a) Targeted Public Distribution System (TPDS) is
operated under joint responsibility under which Central Government is inter-alia
responsible for allocation and transportation of foodgrains upto the designated depots
of the Food Corporation of India (FCI) and State Government are responsible for
further operation of TPDS scheme including actual distribution of foodgrains to
beneficiaries by issuing ration cards to them. Details showing allocation and offtake
of rice and wheat for the year 2010-11 to 2015-16 under TPDS are given in the
Statement-I. However figures of foodgrains purchased by actual beneficiaries are not
maintained by this Department.

(b) As per reports received from all States/UTs Government, total number of
ration cards issued by State/UT Governments under TPDS and NFSA, 2013 since

2010 are as under:-
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As per reports received from State/UT Total number of Ration cards
Governments upto (in lakhs)
31.12.2010 2398.56
31.12.2011 2400.03
31.12.2012 2429.97
31.12.2013 2437.26
31.12.2014 1991.76
31.12.2015 2233.68
01.03.2016 2418.96

(¢) Under Component I of the scheme namely “End-to-end Computerization
Programme”, digitisation of Ration card is also covered. As on lst March, 2016, the
ration cards being issued by various State/UT Governments have been completely
digitized except Himachal Pradesh.

(d) The number of Fair Price Shops, State-wise and year-wise, since 2010 is
given in the Statement-II.
Statement-1
Details of allocation and offiake of rice and wheat under TPDS

(A) Allocation and Offtake of rice and wheat for the year 2010-11 and 2011-12
under TPDS
(in thousand tonns)

SL States/UTs 2010-11 2011-12

No. Allocation  Offtake  Allocation  Offtake
1 2 3 4 5 6

1. Andhra Pradesh 3676.48  3433.137 3738252  3005.474
2. Arunachal Pradesh 101.556 85.023 101.556 83.589
3.  Assam 1673.126  1591.641  1806.756  1662.751
4. Bihar (NFSA) 3543.192  2969.154  3650.312 2757.35
5. Chhattisgarth (NFSA) 1168.032 1135107 1218752  1085.194
6. Delhi (NFSA) 595.734 607.303 597.858 545.295
7. Goa 68.751 53.804 60.316 60.421
8. Gujarat 1885.998 1532.88  2018.738  1242.799
9. Haryana (NFSA) 685.242 613.097 732.422 586.431

10. Himachal Pradesh (NFSA) 508.988 486.462 519.146 512.663
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1 2 3 4 5 6

1. Jammu and Kashmir 757.104 749.115 756.804 743.485
12, Jharkhand 1319.412  1032.747  1339.032  1022.038
13. Karnataka (NFSA) 2260.476 2132.04  2386.646  2234.612
14. Kerala 1399.646  1373.157 1431.674  1428.807

15. Madhya Pradesh (NFSA) 2610.454 2707.86  2680.736  2653.417

16. Maharashtra (NFSA) 4490.412 3687.169 4647.114 3539.245
I7. Manipur 141.844 71.209 160.446 144.884
18.  Meghalaya 182.928 156.605 181.696 182.69
19.  Mizoram 70.14 64.502 70.14 66.233
20. Nagaland 126.876 138.126 126.876 140.094
21. Odisha 2221788  2052.089 2118.908  2058.005
22. Punjab (NFSA) 786.348 680.707 814.1 686.355
23. Rajasthan (NFSA) 2037.128 1937.843 2115.14  2078.693
24, Sikkim 44.25 43 44.27 44.936
25. Tamil Nadu 3722.832 3698.126 3722.832 3700.634
26. Telangana 0 0 0 0
27. Tripura 302.622 249.02 308.034 275.381
28. Uttar Pradesh 6948948  6555.953 7114.59  6645.333
29.  Uttarakhand 474.122 455.838 501.702 456.876
30. West Bengal 3601.864 3325.618 3763.754 3281.205
31.  A&N Islands 34.02 17.921 34.02 16.026
32. Chandigarh (NFSA) 31.38 25.975 34.98 34216
33. D&N Haveli 9.924 2.457 10.284 10.247
34. Daman and Diu 4.98 1.162 5.43 4.669
35.  Lakshadweep 4.62 6.385 4.62 4.053
36.  Puducherry 56.112 48.435 58912 47816

TotaL 47547329 43720.667 48876.848 43101.917
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(A-1) Allocation and Offtake of rice and wheat for the year 2012-13 and
2013-14 under TPDS
(in thousand tonns)

SL States/UTs 2012-13 2013-14

No. Allocation  Offtake  Allocation  Offtake

1 2 3 4 5 6

1. Andhra Pradesh 3822.816 3130.234 3822816  2688.167
2. Arunachal Pradesh 101.556 98.376 101.556 100.162
3. Assam 1886.856 1830.998 1886.856 1788.041
4. Bihar (NFSA) 3703.872  2639.407 3804.791 3195.481
5. Chhattisgarh (NFSA) 1244.112 1178.578 1255.803 1232.282
6. Delhi (NFSA) 598.92 566.777 554.894 521.49
7. Goa 63.036 62.909 63.036 64.063
8.  Gujarat 2085.108 1265.504  2085.108 1505.321
9. Haryana (NFSA) 756.012 465.415 632.504 486.102
10. Himachal Pradesh (NFSA) 527.94 524.927 517.968 502.905
11. Jammu and Kashmir 756.804 760.644 756.804 756.635
12.  Jharkhand 1358.652 977.751 1358.652 1022.392
13. Karnataka (NFSA) 2806.928 2304402 2456382  2467.432
14. Kerala 1472.688 1473.184 1472.688 1466.713
15. Madhya Pradesh (NFSA) 2736.426 3551.778  2743.016  2519.347
16. Maharashtra (NFSA) 4819.044 3724189  4716.136  4307.369
17. Manipur 170.952 172.661 170.952 160.435
18. Meghalaya 188.58 189.6 188.58 188.567
19. Mizoram 70.14 66.538 70.14 66.393
20. Nagaland 126.876 135.953 126.876 125.048
21. Odisha 2194266  2120.509  2191.872  2073.182
22. Punjab (NFSA) 827.976 613.964 781.044 58737
23. Rajasthan (NFSA) 21795 2149291 2485536  2399.933
24, Sikkim 44.28 45.046 44.28 45.932
25. Tamil Nadu 3722.832 3634.495 3722.832 3010.254
26. Telangana 0 0 0 0
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1 2 3 4 5 6
27. Tripura 304.836 289.291 303.24 311.409
28. Uttar Pradesh 7268.52  6568.015 7268.52  6755.502
29. Uttarakhand 617.992 596.557 511.992 511.274
30. West Bengal 3857.196  3616.745  3857.196  3560.451
31. A&N Islands 34.02 14.908 34.02 32.045
32. Chandigarh (NFSA) 36.78 33.429 35.852 24.725
33. D&N Haveli 10.464 10.499 10.464 13.192
34. Daman and Diu 5.652 4.53 5.652 0.725
35. Lakshadweep 6.62 5.706 4.62 3.09
36. Puducherry 60.312 53.313 60.312 33.427
TotaL 50468.564 44876.123  50102.99 44526.856

(A 2) Allocation and offtake of rice and wheat for the year 2014-15 and 2015-
16* under TPDS
(in thousand tonns)

SL States/UTs 2014-15 2015-16

No. Allocation  Offtake  Allocation  Offtake
1 2 3 4 5 6

1. Andhra Pradesh 2629.793  1587.263 1954265  1911.403
2. Arunachal Pradesh 101.556 96.646 93.093 92.929
3.  Assam 1890.094  1840.293  1673.419  1558.779
4. Bihar (NFSA) 49149  3938.148  4783.453  4656.747
5. Chhattisgarth (NFSA) 1337.466 1329701  1268.718  1268.718
6. Delhi (NFSA) 356.693 360.925 387.196 390.467
7. Goa 63.148 57.239 56.775 58.79
8. Gujarat 2087.795 1885738  1911.349  1841.391
9. Haryana (NFSA) 795 732.473 728.75 708.912

10. Himachal Pradesh (NFSA) 507.996 498.365 465.663 469.702
11. Jammu and Kashmir 756.804 666.045 693.737 709.397

12, Jharkhand 1359.442 958.781 1330.011 966.672
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1 2 3 4 5 6
13. Karnataka (NFSA) 2542.657  2313.096 2391462  2046.865
14. Kerala 1474349 1441726 1349964  1312.659

15. Madhya Pradesh (NFSA) 3194247  2911.381  3082.453  2898.195

16. Maharashtra (NFSA) 4527492 4045779 4221426  3976.168
17. Manipur 171.379 172.281 156.706 154.07
18. Meghalaya 188.858 188.197 171.817 172.567
19. Mizoram 70.14 67.419 64.295 65.612
20. Nagaland 126.876 137.329 116.303 123.253
21. Odisha 2192981  2008.221 1939433  1684.022
22. Punjab (NFSA) 870.12 191.434 797.61 615.232
23. Rajasthan (NFSA) 2791.572 2723.6 2558.941 2447.585
24. Sikkim 44283 42.789 40.597 36.874
25. Tamil Nadu 3722.832  3082.407 3412.596 3438.23
26. Telangana 1196.445 425.164 1354.18  1164.225
27. Tripura 303.249 300.224 261.848 251.234
28. Uttar Pradesh 7274773  6213.857 6758.17 6554767
29. Uttarakhand 512.647 539.743 465.576 487.026
30. West Bengal 3860.971  3752.948 3317.9  3135.857
31. A&N Islands 34.02 24.727 31.185 22.378
32. Chandigarh (NFSA) 31.212 27.018 13.005 14.762
33. D & N Haveli 10.47 12.436 9.592 9.232
34. Daman and Diu 5.661 2.266 5.293 3.937
35. Lakshadweep 4.62 5.044 4.235 3.162
36. Puducherry 60.372 5.95 30.156 4.526

TotaL 52012.913 44586.653 47901.172 45256.345

* Offtake is against the allocation upto February, 2016.

Above allocation and offtake includes addl. APL allocation and offtake also.

Note (2): APL allocation and Offtake includes APL additional allocation and offtake also.

@ AAY and APL allocation and Offtake includes NFSA and other than NFSA allocation and offtake
Offtake Source: FCI
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(B) Allocation and offtake of foodgrains (rice+wheat) of special adhoc additional
allocations made during 2010-11 to 2011-12 under TPDS
(in thousand tonns)

Sl. States/UTs 2010-11 2011-12
No. Allocation  Offtake Allocation  Offtake
1 2 3 4 5 6

1. Andhra Pradesh 1035747 526576 428367  412.287
2. Arunachal Pradesh 19.81 11.774 8.329 6.746
3. Assam 769.848 364721  236.134  214.373
4. Bihar (NFSA) 818.415 371.593  1196.725 787.26721
5. Chhattisgarh (NFSA) 498.805 379.898 275.736 279.27
6. Delhi (NFSA) 130.167 46.009 31.364 29.976
7. Goa 15.024 6.383 3.68 3.849
8. Gujarat 455.504 163.605 214074  214.924
9. Haryana (NFSA) 165.225 75.162 70.243 43.009
10. Himachal Pradesh (NFSA) 76.913 65.195 50.953  38.9088
11. Jammu and Kashmir (NFSA)  150.213 139.286 68.197 63.023
12. Jharkhand (NFSA) 300.223 135302 315813  203.698
13. Karnataka (NFSA) 537.297  297.648 271341  271.359
14. Kerala 459.416 369.521 124.236 124.16
15. Madhya Pradesh (NFSA) 802.352 31.923 594.368 384.026
16. Maharashtra (NFSA) 1045.375 353.853 606.872 379.366
17. Manipur 29.88 22.991 13.945 13.929
18. Meghalaya 32.44 24.56 15.752 15.521
19. Mizoram 34.041 31.816 10.373 8.701
20. Nagaland 38.642 27.427 19.825 19.991
21. Odisha 444172 202555 396839  294.975
22. Punjab (NFSA) 379.625 158.864 37.727 36.074
23. Rajasthan (NFSA) 777.598  599.699 285474  249.954
24.  Sikkim 8.429 6.617 11.042 6.455
25. Tamil Nadu 804.679  517.448 418866  418.789
26. Telangana 0 0 0 0
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1 2 3 4 5 6
27. Tripura 44.165 22.623 25.356 24.323
28. Uttar Pradesh 1598.927  626.884 1135604  928.747
29.  Uttarakhand 224.561 112.787 40.79 34.489
30. West Bengal 846.865 658353 656467 456398
31.  A&N Islands 4.673 0.455 2.146 1.82
32, Chandigarh (NFSA) 9.122 3.671 1.764 1.635
33. D&N Haveli 2.385 1.083 1.382 0.017
34. Daman and Diu 0.746 0.112 0.268 0.032
35. Lakshadweep (NFSA) 0.591 0.724 0.23 0.23
36. Puducherry (NFSA) 13.289 6.104 10.711 8.492
ToTaL 12575.164  6363.222  7580.993  3976.814

(B-1) Allocation and offtake of foodgrains (ricetwheat) of special adhoc additional
allocations made during 2012-13 to 2013-14 under TPDS
(in thousand tonns)

SL States/UTs 2012-13 2013-14

No. Allocation  Offtake  Allocation  Offtake

1 2 3 4 5 6

1. Andhra Pradesh 3822.816  3130.234 3822816  2088.167
2. Arunachal Pradesh 101.556 98.376 101.556 100.162
3.  Assam 1886.856  1830.998  1886.856  1788.041
4. Bihar (NFSA) 3703.872  2639.407 3804791  3195.481
5. Chhattisgarth (NFSA) 1244112 1178578  1255.803  1232.282
6. Delhi (NFSA) 598.92 566.777 554.894 521.49
7. Goa 63.036 62.909 63.036 64.063
8. Gujarat 2085.108 1265504  2085.108  1505.321
9. Haryana (NFSA) 756.012 465.415 632.504 486.102
10. Himachal Pradesh (NFSA) 527.94 524.927 517.968 502.905
11. Jammu and Kashmir NFSA)  756.804 760.644 756.804 756.635
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1 2 3 4 5 6
12. Jharkhand (NFSA) 1358.652 977751  1358.652  1022.392
13. Karnataka (NFSA) 2806.928  2304.402  2456.382  2467.432
14. Kerala 1472.688  1473.184  1472.688  1466.713
15. Madhya Pradesh (NFSA) 2736.426 3551778  2743.016  2519.347
16. Maharashtra (NFSA) 4819.044 3724189  4716.136  4307.369
17.  Manipur 170.952 172.661 170.952 160.435
18. Meghalaya 188.58 189.6 188.58 188.567
19. Mizoram 70.14 66.538 70.14 66.393
20. Nagaland 126.876 135.953 126.876 125.048
21. Odisha 2194266  2120.509  2191.872  2073.182
22. Punjab (NFSA) 827.976 613.9604 781.044 587.37
23. Rajasthan (NFSA) 21795  2149.291 2485536  2399.933
24.  Sikkim 44.28 45.046 44.28 45.932
25. Tamil Nadu 3722.832 3634495 3722832  3010.254
26. Telangana 0 0 0 0
27. Tripura 304.836 289.291 303.24 311.409
28. Uttar Pradesh 7268.52  6568.015 7268.52  6755.502
29. Uttarakhand 617.992 596.557 511.992 511.274
30. West Bengal 3857.196  3616.745  3857.196  3560.451
31. A&N Islands 34.02 14.908 34.02 32.045
32. Chandigarh (NFSA) 36.78 33.429 35.852 24.725
33. D&N Haveli 10.464 10.499 10.464 13.192
34. Daman and Diu 5.652 4.53 5.652 0.725
35. Lakshadweep (NFSA) 6.02 5.706 4.62 3.09
36. Puducherry (NFSA) 60.312 53.313 60.312 33.427
TotaL 50468.564 44876.123  50102.99 44526.856
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(B-2) Allocation and offtake of foodgrains (ricetwheat) of special adhoc additional
allocations made during 2014-15 to 2015-16* under TPDS
(in thousand tonns)

SL States/UTs 2014-15 2015-16
No. Allocation  Offtake  Allocation  Offtake

1 2 3 4 5 6

1. Andhra Pradesh 2629.793  1587.263 121.136 104.326
2. Arunachal Pradesh 101.556 96.646 6.963 5.361
3.  Assam 1890.094  1840.293 93.864 92.373
4. Bihar (NFSA) 49149  3938.148

5. Chhattisgarth (NFSA) 1337.466  1329.701

6. Delhi (NFSA) 356.693 360.925

7. Goa 63.148 57.239 2.456 0.301
8. Gujarat 2087.795  1885.738 149.017 147.612
9. Haryana (NFSA) 795 732.473

10. Himachal Pradesh (NFSA) 507.996 498.365

11. Jammu and Kashmir NFSA)  756.804 666.045 47.03 13.401
12. Jharkhand (NFSA) 1359.442 958.781 91.794 64.575
13. Karnataka (NFSA) 2542.657  2313.096

14. Kerala 1474.349  1441.726 109.241 105.262
15. Madhya Pradesh (NFSA) 3194.247  2911.381

16. Maharashtra (NFSA) 4527.492  4045.779

17.  Manipur 171.379 172.281 11.671 11.408
18. Meghalaya 188.858 188.197 11.7 12.87
19. Mizoram 70.14 67.419 4.774 4.016
20. Nagaland 126.876 137.329 8.712 8.71
21. Odisha 2192981  2008.221 162.217 140.448
22. Punjab (NFSA) 870.12 191.434

23. Rajasthan (NFSA) 2791.572 2723.6

24.  Sikkim 44.283 42.789 2.75 2.475
25. Tamil Nadu 3722.832  3082.407 341.847 338.409
26. Telangana 1196.445 425.164 64.932 12.414
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1 2 3 4 5 6
27. Tripura 303.249 300.224 9.43 9.619
28. Uttar Pradesh 7274773 6213.857 750.64 584.575
29. Uttarakhand 512.647 539.743 19.092 7.675
30. West Bengal 3860.971  3752.948 308.449 142.892
31. A&N Islands 34.02 24.727 1.969 0
32. Chandigarh (NFSA) 31.212 27.018
33. Dadra and Nagar Haveli 10.47 12.436 1.276 0.852
34. Daman and Diu 5.661 2.266 0.154 0.048
35. Lakshadweep (NFSA) 4.62 5.044 0.114 0.051
36. Puducherry (NFSA) 60.372 5.95 2.685 0.22
Granp TotaL 52012.913 44586.653 2323913 1810.493

* offtake is against the allocation upto February, 2016.
Offtake Source: FCL

Statement-11

State-wise and year-wise number of fair price shops

(A) State-wise no. of fair price shops

SI. States/UTs No. of Fair Price Shops
No. (as on 31.12.2010) (as on 31.12.2011)
1 2 3 4
1. Andhra Pradesh 43615 43615
2. Arunachal Pradesh 1568 1568
3. Assam 34053 34053
4. Bihar 44480 44480
5. Chhattisgarh 10400 10400
6. Delhi 2508 2508
7. Goa 501 501
8. Gujarat 16506 16499
9. Haryana 9287 9370
10. Himachal Pradesh 4404 4404
11. Jammu and Kashmir 5492 5772
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1 2 3 4
12.  Jharkhand 14395 14395
13. Karnataka 20468 20437
14. Kerala 14236 14255
15. Madhya Pradesh 20311 20688
16. Maharashtra 50470 50555
17.  Manipur 2551 2551
18. Meghalaya 4110 4203
19. Mizoram 1241 1244
20. Nagaland 241 259
21. Odisha 28744 28744
22. Punjab 14348 14348
23. Rajasthan 22830 22830
24.  Sikkim 1414 1414
25. Tamil Nadu 31649 32977
26. Tripura 1586 1586
27. Uttar Pradesh 73004 73004
28. Uttarakhand 8679 8713
29. West Bengal 20258 20253
30. A&N Islands 481 481
31. Chandigarh 22 22
32. Dadra and Nagar Haveli 77 76
33. Daman and Diu 51 51
34. Lakshadweep 35 36
35. Puducherry 498 498

ToTaL 504513 506790

(B) State-wise no. of fair price shops

SI. States/UTs No. of Fair Price Shops
No. (as on 31.12.2012) (as on 31.12.2013)
1 2 3 4

1. Andhra Pradesh 44778 45322
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1 2 3 4
2. Arunachal Pradesh 1568 1568
3. Assam 37124 37124
4, Bihar 44480 44480
5. Chhattisgarh 10400 10888
6. Delhi 2508 2508
7. Goa 501 501
8. Gujarat 16930 17236
9. Haryana 9331 9160
10. Himachal Pradesh 4404 4404
11. Jammu and Kashmir 5902 5902
12.  Jharkhand 14395 14395
13. Karnataka 20410 20393
14, Kerala 14267 14305
15. Madhya Pradesh 20688 20688
16. Maharashtra 50555 45828
17.  Manipur 2551 2551
18. Meghalaya 4279 4202
19. Mizoram 1247 1247
20. Nagaland 1425 1425
21. Odisha 30710 29482
22. Punjab 14348 17815
23. Rajasthan 22830 23491
24, Sikkim 1420 1420
25. Tamil Nadu 33407 33490
26. Tripura 1673 1755
27. Uttar Pradesh 73004 73004
28. Uttarakhand 8713 8915
29. West Bengal 20281 20364
30. A&N Islands 491 504
31. Chandigarh 47 60
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1 2 3 4
32. D&N Haveli 76 76
33. Daman and Diu 51 51
34. Lakshdweep 36 38
35. Puducherry 514 516
Totar 515344 515108

(C) State-wise total no. of fair price shops, under existing TPDS

(As on 31.12.2014)

SI. No. State/UT

Total No. of Fair Price Shops

A A O i

M= S e ® N RN =D

Andhra Pradesh
Arunachal Pradesh
Assam

Goa

Gujarat

Jammu and Kashmir
Jharkhand

Kerala

Manipur
Meghalaya
Mizoram
Nagaland

Odisha

Sikkim

Tamil Nadu
Tripura

Uttar Pradesh
Uttarakhand

West Bengal

A & N Islands
Dadra and Nagar Haveli

Daman and Diu

45552
1568
32833
501
17256
5902
14395
14320
2551
4352
1786
1692
29482
1420
33490
1770
73004
8915
20375
504
76

51
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SLNo.  State/UT Total No. of Fair Price Shops
23. Lakshadweep 38
24, Puducherry 516

Sus-TotaL (1) 312349
States that have furnished information under NFSA, 2013
1. Bihar 44480
2, Chhattisgarh 10888
3. Delhi 2508
4, Haryana 9278
5. Himachal Pradesh 4628
6. Karnataka 20405
7. Madhya Pradesh 20311
8. Mabharashtra 50632
9. Punjab 17815
10. Rajasthan 23491
11. Chandigarh 59
Sup-ToTaL (2) 204495
Totar (1) +(2) 516844

(D) State-wise total no. of fair price shops under existing TPDS

(As on 30.06.2015)

Sl. No. State/UT Total No. of Fair Price Shops*
1. Andhra Pradesh 28599
2. Arunachal Pradesh 1569
3, Assam 37124
4. Goa 431
5. Gujarat 17301
6. Jammu and Kashmir 6360
7. Jharkhand 24017
8. Kerala 14325
9. Manipur 2052
10. Meghalaya 4347
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SI.No.  State/UT Total No. of Fair Price Shops*
11. Mizoram 1224
12. Nagaland 1691
13. Odisha 28351
14. Sikkim 1541
15. Tamil Nadu 34298
16. Telangana 17291
17. Tripura 1819
18. Uttar Pradesh 77340
19. Uttarakhand 9088
20. West Bengal 20278
21. A & N Islands 501
22. Dadra and Nagar Haveli 76
23. Daman and Diu 51
24, Lakshadweep 38
25. Puducherry 516
Su-TotarL (1) 330228
States that have furnished information under NFSA, 2013
1. Bihar 44480
2. Chhattisgarh 11670
3, Delhi 2427
4. Haryana 9278
5. Himachal Pradesh 4837
6. Karnataka 20849
7. Madhya Pradesh 22409
8, Mabharashtra 54105
9. Punjab 19547
10. Rajasthan 26912
11. Chandigarh 59
Su-TotaL (2) 216573
Torar (1) +(2) 546801

* As on 31.08.2015
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(E) state-wise total no. of fair price shops.

Unstarred Questions

(As on 01.03.2016)

S1. No. States/UTs Total No. of Fair Price Shops
1. Andhra Pradesh 28,942
2. Madhya Pradesh 22,430
3. Gujarat 17,281
4. Rajasthan 26,912
5. Chhattisgarh 12,342
6. Karnataka 20,786
7. Jharkhand 24,186
8. Tamil Nadu 34,506
9. Maharashtra 51,596
10. Delhi 2,502
11. Daman and Diu 51
12. Odisha 18,250
13. Tripura 1,795
14. Haryana 9,355
15. Telangana 17,159
16. Kerala 14,335
17. Andaman and Nicobar 509
18. Uttar Pradesh 77.440
19. Arunachal Pradesh 1,569
20. Assam 40,543
21. Bihar 42,117
22. Goa 453
23. Himachal Pradesh 4,859
24. Jammu and Kashmir 5,970
25. Lakshadweep 39
26. Manipur 2,052
27. Meghalaya 4,474
28. Mizoram 1,223
29. Nagaland 1,691
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S1. No. States/UTs Total No. of Fair Price Shops

30. Punjab 17,815

31 Sikkim 1,361

32. Uttarakhand 9,139

33. West Bengal 20,278

34, Dadra and Nagar Haveli* 62

35. Chandigarh (DBT) ** Direct Cash Transfer

36. Puducherry (DBT) ** Direct Cash Transfer
TotaL 5,34,022

Unentitled people getting the benefit of BPL families

11682. DR. BHUSHAN LAL JANGDE: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether BPL families in Mayurbhanj arca of Odisha are being provided rice
at one or two per kg.;

(b) if so, whether Central Government is taking any measures for those poor
families which are in thousands and are not getting this subsidised rice; and

(c) whether any action would be taken against those who are not entitled to the
benefits of this scheme but are getting rice at one or two per kg.?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(SHRI RAMVILAS PASWAN): (a) and (b) The Government of India has enacted
National Food Security Act (NFSA), 2013 which has come into force with effect
from 5.7.2013. The Act provides for coverage upto 75% of the rural population and
upto 50% of the urban population of the country for receiving 5 kg of foodgrains
per person per month to Priority Households (PHH) and 35 kg per family per
month to Antodaya Anna Yojana (AAY) households at subsidized prices of T 3/2/1
for rice, wheat and coarsegrains respectively. The coverage under NFSA has been
delinked from below poverty estimates. State Government of Odisha has reported
that under NFSA, 5,61,366 number of families, 21,19,752 number of individuals,
comprising 82.13% of 2011 census population of Mayurbhanj have been covered
and all of them are being provided with Rice or/and Wheat @ X 1/- per Kg as
per their entitlements under NFSA.

(¢) There is a provision in the National Food Security Act, 2013 as well as
PDS (Control) Order, 2015 that the State Governments shall update the list of

T Original notice of the question was received in Hindi.



